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only,;. ,sqda" COQ;1paJ1Y' set ,up, 'by thhe . . .,' ('1") ?f'n q ~ ,,~ 't., N,f" (41 ( ;t 
Go~erit. ,'Vado.us·faetories,of t'e '~: .. tr<, ~ '""*" "~ ,,~. ~ 
compaDi~"'are lOeated: ,at' Bai$lore, 't "\1 , ~" con -..,."', :"'" ~.,'.~: ...."" 
Hyclerabad,, Naslk, Korap' ut," ltanpur, fER, rt ~,' ~ ~ at.Iifi .'at.fifti,ql 
Lueknow and B,ar~ackpore. The in- 'ilil nr;r m '~ «' £'; arh 

I' veatm.$lt as On 31.-'3.1980 by way of" 
paid-uP Share capital is Rs. 60 crores 
and by way of loan assistance from the 
CTOvernmecnt of India is Rs. 67.84 

- . crores. 
(b) 'lb,e following' types of aircraft 

have been produced by HAL during 
the last three years:-

(i) MiG.21 series of aircraft 

<j) H.s.748 aircraft 

(iii) Basant agricultural aircraft 
(iv) Kiran trainer aircraft 

(v)' Ajeet aircraft 

(vi) Gnat Retromod (Phase II) 
aircraft 

. (vii., Cheetah helicopter 

(viii) Chectal/heIicopter 
It is not in the public interest to dis-
close the nUDlber of aircraft ·produt::ed. 

(c) and (d) The utilisation of capa-
city in all divisions of HAL is depen. 
dent on the Defence Services and Civil 
Aviation. Efforts are continuously 
being made to ensure adequate work-
load for all the divisions of HAL. 
However, there is idle capacity in the 
Kan.pur Division, wthich will be utiliz-
ed tor manufacture of AN ... 32 type 
aircraft recently selected for medium 
tactical transport role. 
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Probe in '&issa Kursi ka Case' 

3197. SHRI V. KISHORE CHANDRA 
S. DEO: Will the I\llinister of HOME 
AFFAIRS be pleased to state: 

(a) the details' of the inquiry made 
against former official of the C.B.I. and 
Chief investigation officer in the Kissa 
Kursi Ka Case and the report thereof; 
and . 

(b) the action being taken by Gov .. 
ernment in this regard? 

T'RE MINISTER OF STATE IN THE 
MIliISTRY OF HOME AFFAIR,S AND 
DEPAR'l'MENT OF PARLIAMEN-
TARY i\FFAIRS (SIIRI P. VE'NKA-
TASUBBAIAtH): (a) 'No enquiry was 

. made by the C.B.L against the inves-
tigating officer of the Kissa Kursi Ka 
case. 

(b) Does not arise. 

Atomic Power PlaUts in Rajasthan 

31"98. SHRI D. L BAITHA: Will 
the PltIlfl! MINISTER be pleased to 8tate·:·, .... , . 

, ',."'(a{ ~~~&r' it ; is a fact,' that t~ 
Atomic· .PoWer' Plants in' Raj-uthah 

.. State' have 'b~en . put' ,to operation;" ahd 
If SO', what is the present c'apacity ,with 
production since operation; " 

(b) whether it is also a fact that 
there are proposals to have more .~+, 
Atomic Power Plants at various places 
in the country; and 

(c) if so the names' of those ,places , 
and the basis/crite~ia on, which those 
places haV'e been select.ed for locating 
such Atomic Power Plants and the 
progres:s so far made in this, respect? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE, AND 
TECHINOLOGY AND ELECTRONICS 
(SHRI. C. P. 'N. SINGH): (a) YeJ;. 
Sir. Unit.I of the R.ajasthan AtomiC 
Po,:ver Station has been in commercial 
operation since December 1973 and at 
present, is operating at a power level 
of 200 MWe. Unit-I has generated 
around 5412 milUon units since com-
mencement Of operation. Unit-II has 
been synchronis~d to the grid for the 
first time on November 1, 1980 and is 
being test run to about 160 MWe and 
is expected to, go into comlnercial 
operation by the end of March 19'81. 

(b) and (c). Government is coosi-
deoring- a programme t'o set up sonlC 
m.ore Atomic Po\ver Plants during the 
five year plan period 1980-85. Detils 
of the programnle are being worked 
out. 
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